Title : Papers Laid on the Table of the House by Ministers/Members

Txpfd 7t auT wdeq w3 (ot o Rig 2araq) ; Heiean, § Agfefaa
U7 JHT Ucd IR 39l §:-
(1) (UH) IAREIE TUSTAd, TINRS & d¥ 2023-
2024 & dIN® Uldde &1 Td Uld (el aa
ST TXHIUT) TUT ETIRITEd T |
@) 3IAREE YUSd, YIRS & a8 2023-
2024 & BB B IRBR gRT JHIET B
TS Ufd (o=t aur 3l dwemro) |
2) SIS (1) # Ifcafad vl & 4T Ued R 3@ |
gu faeia & HRUT g ara fqarun (Rl qur siisit
TIHIY) |

[Placed in Library, See No. LT 2403/18/25]
(3) BN GEpd 1Y, 95 fdeell & a9 2022-2023 &
HRIBIU B IWPR GRT JHIET™ Dt TP ufd (Bl
dYT UG GXHIT) |
(4) UG (3) ¥ Ifcalad vl & GUT Ued IR I8 |
gU fqeia o HRU1 G arel faaxur (Rl auT 3ftsit
IIDHN) |

[Placed in Library, See No. LT 2404/18/25]

THE MINISTER OF STATE OF THE MINISTRY OF SKILL

DEVELOPMENT AND ENTREPRENEURSHIP; AND MINISTER OF

STATE IN THE MINISTRY OF EDUCATION (SHRI JAYANT

CHAUDHARY): Hon. Chairperson, with your kind permission, I rise to lay

on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the
Samagra Shiksha, Assam, Guwahati, for the year 2022-2023.



(3)

(4)

(7)

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Samagra Shiksha, Assam,
Guwahati, for the year 2022-2023.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 2405/18/25]

(i) A copy of the Annual Report (Hindi and English versions) of the

Rajasthan Council of School Education (Samagra Shiksha),

Jaipur, for the year 2023-2024.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Rajasthan Council of School
Education (Samagra Shiksha), Jaipur, for the year 2023-2024.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

[Placed in Library, See No. LT2406 /18/25]

(i) A copy of the Annual Report (Hindi and English versions) of the
Samagra Shiksha Abhiyan, Punjab, S.A.S. Nagar, for the year

2023-2024.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Samagra Shiksha Abhiyan,
Punjab, S.A.S. Nagar, for the year 2023-2024.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (5) above.

[Placed in Library, See No. LT 2407/18/25]

(i) A copy each of the Annual Report (Hindi and English versions)

of the STARS Scheme, Himachal Pradesh, Shimla, for the
years 2022-2023 and 2023-2024.

(i) A copy each of the Review (Hindi and English versions) by the
Government of the working of the STARS Scheme, Himachal
Pradesh, Shimla, for the years 2022-2023 and 2023-2024.



(8) Two statements (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (7) above.
[Placed in Library, See No. LT 2408 /18/25]
(9) (i) A copy of the Annual Report (Hindi and English versions) of the
Samagra Shiksha (Himachal Scheme Education Society), Shimla,
for the year 2023-2024.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Samagra Shiksha (Himachal

Scheme Education Society), Shimla, for the year 2023-2024.

(10) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (9) above.
[Placed in Library, See No. LT 2409/18/25]
(11) (i) A copy of the Annual Report (Hindi and English versions) of the
Samagra Shiksha (Haryana School Shiksha Pariyojna Parishad),
Panchkula, for the year 2023-2024.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Samagra Shiksha (Haryana
School Shiksha Pariyojna Parishad), Panchkula, for the year
2023-2024.

(12) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (11) above.
[Placed in Library, See No. LT 2410/18/25]
(13) (i) A copy of the Annual Report (Hindi and English versions) of the
STARS Scheme, Maharashtra (Maharashtra Prathmik Shikshan
Sansthan), Mumbai, for the year 2022-2023.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the STARS Scheme,
Maharashtra (Maharashtra Prathmik Shikshan Sansthan),
Mumbai, for the year 2022-2023.



(14) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (13) above.
[Placed in Library, See No. LT 2411/18/25]
(15) (i) A copy of the Annual Report (Hindi and English versions) of the
Samagra Shiksha, Maharashtra (Maharashtra Prathmik Shikshan
Sansthan), Mumbai, for the year 2023-2024.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Samagra Shiksha,
Maharashtra (Maharashtra Prathmik Shikshan Sansthan),
Mumbai, for the year 2023-2024.

(16) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (15) above.
[Placed in Library, See No. LT 2412/18/25]
(17) (i) A copy of the Annual Report (Hindi and English versions) of the
Samagra Shiksha, Andhra Pradesh, Vijayawada, for the year

2022-2023.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Samagra Shiksha, Andhra
Pradesh, Vijayawada, for the year 2022-2023.

(18) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (17) above.

[Placed in Library, See No. LT 2413/18/25]
fo womerg ® wrsu W= (o i Aerd)): weiean, # Fufafad um awn

Ucd IR 39dl §:-

(1) () - HREIRTA B THRS SHIAITHD R,
75 fe & 9 2023-2024 & a1 Ufade
&l Th Ufd (le=l auT 3iUcl TIH0T) aul
RaTuRIferd o |




@ AT FIIA 3 TS SHIHG R,
75 fe & a¥ 2023-2024 F HRIBUT
IRPR gRT JHIET HI Th Uid (<l aqul
ST TXHRN) |

I0gad (1) H IfcalRad T & U Ued W 3@+ |

gU oo & RO g aren (Bl aum 3ish

TIHIT) |

[Placed in Library, See No. LT 2414/18/25]
(Uh) HEH Tpol 3 IPHIHGE, oz & dy
2023-2024 & TNH Ufdded & TH Ui
(fe=al qUT 3iUSIt TXHROT) YT ARSI ol
|
(@) HEH WGo 3 IPHIHGE, Uz b dy
2023-2024 & HRIDBIU DI THR GIRT JHI&T
&1 T gfd (3=l a1 3iUSlt TXahw) |
STad (3) H Ifcarad Tl &l IHT Ued R @ |
8T faea & HRUI g arar faaxur (et aur sffeit
TIHN) |

[Placed in Library, See No. LT 2415 /18/25]
(UH) T BR Titerd O, T3 foce & au 2023-
2024 & dIN® Ulddad &1 T Uld (ewal aut
3T TIHOT) JYUT TRTRITEd T |
@) IR BR uferh Red, 7€ feeht & a9 2023-
2024 & BB DI PR GRI JHET B
TS Ufd (fe=at Tt RIS TRH) |
STad (5) H Ifcarad Tl ® IHT Ued IR @ |
8T faea & HRUI g arar faaxor (et aur sffei
TIHN) |




(10)

(11)

[Placed in Library, See No. LT 2416/18/25]

(UH) I 3R 3 uRadd IR, SR &
gy 2023-2024 & Y& Ufdded &I Th Uld

(fR=al YT SIS TRPRUT) YT ALTRIf&d o

|
@n g 3R e uRad- T, SR &
gy 2023-2024 & HEBI] B WBHR GRI
gHten ot T ufd (et aur sl Twmo) |
I0gad (7) H IfcalRad T & 94T Ued W 3@+ H
g faea o BRI GRIH aTal faavur (fe<t auT 3fvish
TIHIT) |

[Placed in Library, See No. LT 2417/18/25]
(TP) THIC BR Tl 1 SeReId SdauHc,
Ts fowett & a9 2023-2024 & Tt Ufdae
&1 T gfd (3=l a1 3iUSlt TXahw) |
@) I BR TSN 31 TTRTdA SIAUHE,
Ts facelt & a8 2023-2024 F HRIBHRUN Hi
IRPR GRI THIET Bl Th Uid (el aur
SFSH TIBHR) |
SWed (9) ¥ Ifcafad vl & IHT Jed W x@q |
8T faea & HRUI g arar faaxor (et aur sffei
TIHN) |

[Placed in Library, See No. LT 2418/18/25]
(UH) T BR Sgaudc IHHIHH, o & ay
2023-2024 o dI® Hiddad & Tk Ui
(fe=al quUT 3iUSIt TXHROT) TUT AETORIEd o

|
@) T BR Sgaudc IHHITH, ool & ay
2023-2024 o HIHDHRU P} TRBR GRT THIE




(12)

(13)

(14)

D TP Ufd (el TUT 3iTSTt TR |

STad (11) # IfcaRad Ui &l IUT Ued IR @ |

8T faeid o SR g1 ara faarun (et auT siUsh

. ¥

[Placed in Library, See No. LT 2419/18/25]

(Th) HRd H ™ BI Yqfi T WIfd, 2024, IF
AN de, T8 foct & Ufdded &1 & Ufd
(e f?rr%rr &Tﬁﬁﬁﬁﬂw ) | .

e o o g 8 e
gR1 FHlem @t ue ufd (Rl qur sl
TEHR) |

[Placed in Library, See No. LT 2420/18/25]

ST SfUTH, 1938 @I URT 114 H(3) TYUT oI

fafame iR faerg witeur iy, 1999 &t

URT 27 & 3fdild Mafafad sifdgamms #f te-tsh

gfd (=l duT ST IIHRT) -

(TH) YR &7 fafames iR fgerg mfdeo
(§3F) (Gmed) fafam, 2025 S feAie 3
SFaRl, 2025 & YR o o0 H ST
e P19, S ARSI/
fafTm/1/208/2025 T HHTRIG gT Y |

@) YR §\ fafame iR faerg mfdeu
(ST TelledR Il (Fnes) fafaaw, 2025
ol faqi 3 SHast, 2025 & HURd & IUSiad |
ORGET  TAT LY. SR 3RaIUsTS/
fafgm/2/209/2025 H UHTRA gL Y |



(15)

(16)

@ ) HRa dA1 _fFame 3R faer wfdres o
(TASHT TaedR aifd) (F=neE) fafam,
2025 Sl faAid 3 SHaRl, 2025 & HURd &
RS0 b SHTERTAT T
1.4, 35 3RS UaTs/[AfFaH/3/210/2025  H
UhHTIRIA gU Y |

@R) HRa dA1 _fFame iR faer wfdres o
(fafrafird Tl gRT GEHT 1 SR 3R
UMEHROT GRT T BT IhN) fafa4,
2025 Sl fedi® 3 SHaR!, 2025 & HRd &
NIE| b SHTERLAT T
B4, 35 3RS WaTs/[AfFaH/4/211/2025  #
UHTRIT T Y |

Uy YR 9 fafame iR faerg mfdeo
(fafame dsara) fafaw 2025 S feAi® 3
SHFaRl, 2025 & URA o IS0 T ST

iResl| 1.4, 3T 3RS TS/
fafTm/5/212/2025 T UHTRIA T Y |

[Placed in Library, See No. LT 2421/18/25]
UIeiRIe Ui §& fAfaH, 1976 &t URT 23F &I
JU-YRT (4) o {7 SR BT H1.311.600(3)
Sh fgid 4 BRART, 2025 & HRA & o9 H UHIRd
gs A, TUT S AT ST H rterd de T AT
4% 3R 3y TS UHUT AH dF & Th U &
JAMET & IR | §, P! U Ufd (gt dur SRroh
TIHN) |

[Placed in Library, See No. LT 2422/18/25]
U Ul 9 SifIfFaH, 1976 &t URT 30 B
JU-YIRT (2) o 3fd¥id AR T §F (HTIPRT Td



HHARY) a1 (@2er) fafad, 2024 S GHiw 29
SHaRl, 2025 & URA & o0 T ST IRe
1.4 THSRE/ZUACISl/ 1/2025 H UHIRId §U U, &l
T Ufd (fe=al auUT SiUsSit T¥ehr) |

[Placed in Library, See No. LT 2423/18/25]

(17) AHRed AFHTH, 1962 B URT 143k & 1Y
gfdd YRT 157 & 3Sfdd SR AHReD (WTSHd
IMTdH IR H HSRUl 3R e & fou smmA

R Iga) fafga, 2025 S feAie 17 BRaRT, 2025

& URA o AT T RIS D1.311. 823(3) A
UHIRId U U, Bl T Ufd (fg=al duT SIS Feehrun)

T Uh AURSTHD JATUA |

[Placed in Library, See No. LT 2424/18/25]

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND MINISTER OF STATE IN

THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI ARJUN RAM MEGHWAL): Hon.
Chairperson, Madam, with your kind permission, on behalf of Sushri
Shobha Karandlaje, | rise to lay on the Table a copy each of the following
Notifications (Hindi and English versions) under sub-section (3) of
Section 40 of the Industrial Disputes Act, 1947 -

(1) S.0.992(E) published in Gazette of India dated 271" February, 2025,
declaring the services of the industry engaged in Manufacturing of
Alumina and Aluminum and Mining of Bauxite to be a public utility
service for the purposes of the Industrial Disputes Act, 1947 for a
period of six months from the date of publication of this Naotification
in the Official Gazette.

(2) S.0.5364(E) published in Gazette of India dated 111" December,
2024, declaring the services of the industry engaged in the Coal
Industry to be a public utility service for the purposes of the Industrial



(3)

(5)

(6)

Disputes Act, 1947 for a further period of six months with effect from
the 28" December, 2024.

S.0.5513(E) published in Gazette of India dated 20" December,
2024, declaring the services engaged in the industry of Defence
establishments to be a public utility service for the purposes of the
Industrial Disputes Act, 1947 for a further period of six months with

effect from the 24t day of December, 2024.

S.0.5362(E) published in Gazette of India dated 111" December,
2024, declaring the services engaged in the Banking industry to be a
public utility service for the purposes of the Industrial Disputes Act,

1947 for a further period of six months with effect from the 15th
December, 2024.

S.0.5363(E) published in Gazette of India dated 11" December,
2024, declaring the services of the industry engaged in the Industrial
establishments manufacturing or producing Nuclear Fuel and
components, Heavy Water and Allied Chemicals and Atomic Energy
to be a public utility service for the purposes of the Industrial
Disputes Act, 1947 for a further period of six months with effect from

the 28" December, 2024.
[Placed in Library, See No. LT 2425/18/25]

S.0.5514(E) published in Gazette of India dated 20" December,
2024, declaring the services engaged in the Uranium Industry to be
a public utility service for the purposes of the Industrial Disputes Act,
1947 for a period of six months from the date of publication of this
Notification in the Official Gazette.

S.0.5361(E) published in Gazette of India dated 111" December,
2024, declaring the services of the industry engaged in Food stuffs
to be a public utility service for the purposes of the Industrial



(8)

(9)

Disputes Act, 1947 for a period of six months from the date of
publication of this Notification in the Official Gazette.

S.0.518(E) published in Gazette of India dated 29th January, 2025,
notifying extension of period specified in the Notification No. S.O.

3046(E) dated the 30th July, 2024 for a further period of six months

from the 30t January, 2025 during which the services engaged in
the said industrial undertakings to be a public utility service for the
purposes of the Industrial Disputes Act, 1947.

S.0.821(E) published in Gazette of India dated 14th February, 2025,
notifying extension of period specified in the Notification No. S.O.

3494(E) dated the 16t August, 2024 for a further period of six

months from the 16t February, 2025 during which the services
engaged in the organization of Container Corporation of India
Limited (CONCOR) to be a public utility service for the purposes of
the Industrial Disputes Act, 1947.

(10) S.0.815(E) published in Gazette of India dated 14th February, 2025,

notifying extension of period specified in the Notification No. S.O.
3495(E) dated the 16t August, 2024 for a further period of six

months from the 17t February, 2025 during which the services

engaged in the said industries, mentioned therein, to be a public

utility service for the purposes of the Industrial Disputes Act, 1947.
[Placed in Library, See No. LT 2426/18/25]

(11) S.0.865(E) published in Gazette of India dated 18t February, 2025,

notifying extension of period specified in the Notification No. S.O.
3493(E) dated the 16t August, 2024 for a further period of six

months from the 19t February, 2025 during which the services
engaged in the said Industrial undertaking, mentioned therein, to be



a public utility service for the purposes of the Industrial Disputes Act,
1947 .

(12) S.0.993(E) published in Gazette of India dated 27! February, 2025,

notifying extension of period specified in the Notification No. S.O.
3646(E) dated the 28th August, 2024 for a further period of six

months from the 28t February, 2025 during which the services
engaged in the said Industrial undertaking, mentioned therein, to be
a public utility service for the purposes of the Industrial Disputes Act,
1947.

[Placed in Library, See No. LT 2427/18/25]

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER OF STATE IN THE

MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION (SHRI SUKANTA MAJUMDAR): Hon.

Chairperson, with your kind permission, | rise to lay on the Table:-

(1)

(2)

(3)

A copy of the Annual Accounts (Hindi and English versions) of the
North-Eastern Hill University, Shillong, for the year 2023-2024,
together with Audit Report thereon.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 2428/18/25]

(i) A copy of the Annual Report (Hindi and English versions) of the

Indian Institute of Technology Patna, Patna, for the year 2023-

2024.

(i) A copy of the Annual Accounts (Hindi and English versions) of
the Indian Institute of Technology Patna, Patna, for the year
2023-2024, together with Audit Report thereon.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology
Patna, Patna, for the year 2023-2024.



(4)

(5)

(7)

(8)

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.
[Placed in Library, See No. LT 2429/18/25]
(i) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Shillong, Shillong, for the year
2023-2024, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Management Shillong, Shillong, for the year 2023-2024.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (5) above.

[Placed in Library, See No. LT 2430/18/25]
(i) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Calcutta, Kolkata, for the year
2023-2024, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Management Calcutta, Kolkata, for the year 2023-2024.

Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (7) above.
[Placed in Library, See No. LT 2431/18/25]
(i) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Lucknow, Lucknow, for the year
2023-2024, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Management Lucknow, Lucknow, for the year 2023-2024.



(10) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (9) above.
[Placed in Library, See No. LT 2432/18/25]
(11) (i) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Kashipur, Udham Singh Nagar, for
the year 2023-2024, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Management Kashipur, Udham Singh Nagar, for the year 2023-
2024.

(12) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (11) above.
[Placed in Library, See No. LT 2433/18/25]

(13) (i) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Ahmedabad, Ahmedabad, for the
year 2023-2024, alongwith Audited Accounts.

(ii) A copy of Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Management Ahmedabad, Ahmedabad, for the year 2023-2024.

(14) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (13) above.

[Placed in Library, See No. LT 2434/18/25]

(15) A copy of the Annual Accounts (Hindi and English versions) of the

Tezpur University, Tezpur, for the year 2023-2024, together with

Audit Report thereon.

(16) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (15) above.
[Placed in Library, See No. LT 2435/18/25]



(17) (i) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Technology Dharwad, Dharwad, for the year
2023-2024.

(i) A copy of the Annual Accounts (Hindi and English versions) of
the Indian Institute of Technology Dharwad, Dharwad, for the
year 2023-2024, together with Audit Report thereon.

(i) A copy of Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Technology
Dharwad, Karnataka, for the year 2023-2024.

(18) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (17) above.

[Placed in Library, See No. LT 2436/18/25]

(19) (i) A copy of the Annual Report (Hindi and English versions) of the

Mizoram University, Aizwal, for the year 2023-2024.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Mizoram University, Aizwal,
for the year 2023-2024.

(20) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (19) above.

[Placed in Library, See No. LT 2437 /18/25]

(21) (i) A copy of the Annual Report (Hindi and English versions) of the

Central Tribal University of Andhra Pradesh, Vizianagaram, for the

year 2023-2024.

(i) A copy of the Annual Accounts (Hindi and English versions) of
the Central Tribal University of Andhra Pradesh, Vizianagaram,
for the year 2023-2024, together with Audit Report thereon.

(i) A copy of Review (Hindi and English versions) by the
Government of the working of the Central Tribal University of
Andhra Pradesh, Vizianagaram, for the year 2023-2024.



(22) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (21) above.
[Placed in Library, See No. LT 2438/18/25]
(23) (i) A copy of the Annual Report (Hindi and English versions) of
theMahatma Gandhi Central University, East Champaran, for
the year 2022-2023.

(i) A copy of the Annual Accounts (Hindi and English versions) of
the Mahatma Gandhi Central University, East Champaran, for
the year 2022-2023, together with Audit Report thereon.

(iif) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Mahatma Gandhi Central
University, East Champaran, for the year 2022-2023.

(24) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (23) above.
[Placed in Library, See No. LT 2439/18/25]
(25) (i) A copy of the Annual Report (Hindi and English versions) of the
Mahatma Gandhi Central University, East Champaran, for the
year 2023-2024.

(i) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Mahatma Gandhi Central
University, East Champaran, for the year 2023-2024.

(26) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (25) above.
[Placed in Library, See No. LT 2440/18/25]
(27) (i) A copy of the Annual Report (Hindi and English versions) of the
Babasaheb Bhimrao Ambedkar University, Lucknow, for the year
2023-2024.



(i) A copy of the Annual Accounts (Hindi and English versions) of
the Babasaheb Bhimrao Ambedkar University, Lucknow, for the
year 2023-2024, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Babasaheb Bhimrao
Ambedkar University, Lucknow, for the year 2023-2024.

(28) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (27) above.
[Placed in Library, See No. LT 2441/18/25]
(29) (i) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Information Technology Ranchi, Ranchi, for the
year 2023-2024.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Information
Technology Ranchi, Ranchi, for the year 2023-2024.

(30) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (29) above.
[Placed in Library, See No. LT 2442/18/25]
(31) (i) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management Bodh Gaya, Gaya, for the year
2023-2024, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Management Bodh Gaya, Gaya, for the year 2023-2024.

(32) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (31) above.

[Placed in Library, See No. LT 2443/18/25]



THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS; AND MINISTER OF STATE IN

THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI HARSH MALHOTRA): Res pected
Chairperson, Madam, with your permission, | beg to lay on the Table a
copy of the Competition Commission of India (Manner of Recovery of
Monetary Penalty) Regulations, 2025 (Hindi and English versions)
published in Notification No.F.No.CCIl/Reg.-R.R./2024-25 in Gazette of

India dated 27t February, 2025, under sub-section (3) of Section 64 of
the Competition Act, 2002.

[Placed in Library, See No. LT 2444/18/25]
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